National Company Law Tribunal

Allahahad Bench
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL COMPANY
LAW TRIBUNAL ON 30.01.2018
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Sh. Abhishek Srivastava, Advocate for the petitioner. Sh. Zevaul Haque,
Advocate for the.respﬂndunt. The Respondent is further directed to file their
comments if any, to the report of the observer and further to file a reply in CA

No. 203 of 2017 and CA No.229/2017.

The matter to be listed on 27" February, 2018.
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«  Dated:30.01.2018 H.P. Chaturvedi,
' Member (Judicial)
Typed by:
Md Zaid
(Stenographer)



